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gfect Bon B um : May X know whe
ther It is a fact that on a "previous 
occasion, the External Affairs Minis
try wrote to the Maharajkiuaar of 
Sikkim to discontinue the lottery in 
this country to which he replied that 
the exchequer of Sikkim is benefited 
to the extent of Rs. 72,000 out of this 
lottery and therefore he is not going 
to discontinue this?

Shri G. B. Pant: This discussion
does not arise out of this question.

Shri Hem Baroa: Is it not a fact that 
Sikkim Government is dolftg a notor
ious business?

Mr. Speaker: Order, order; let us 
not say anything about a foreign 
country. Let us confine it to our
selves.

Shri S. M. Banerjee: May I know 
whether it has been brought to the 
notice of the hon. Minister that many 
weekly newspapers both in English 
and the vernaculars have started cross 
word puzzles which amount to bogus 
lotteries or something of the sort? I 
want to know whether the Govern
ment propose to ban all these.

Shri G. B. Pant: There is a law 
which governs these cross word 
puzzles. If any one contravenes the 
law, he will be liable to be punished.

Manufacture of Tracks sod Tractors

r Shri Padam Dev:
I Shri Bam Krishan Gupta: 
i Shri S. M. Banerjee: 
i  Shri D. C. Sharma:

Shri Narayanankntty 
Menon:

Shri Pomtoon:
Shri Vidya Charan Shnkla:

Will the Minister of Defence be 
pleased to refer to the reply given 
to Starred Question No. 1368 on the 
11th September, 1059 and state:

(a) the further progress made in 
the manufacture of trucks and trac
tors in Ordnance Factories; and

(b) the steps taken for setting up 
Balancing Plant required for the pro
duction of trucks and tractors in the 
Ordnance Factories?

The Deputy Minister of Defence 
(Shri Raghununaiah): (a) The pro
duction of trucks and tractors in the 
Ordnance Factories is proceeding satis
factorily. The assembly line was 
started about the end of June 1969 
and upto the end of October 1959 
250 trucks, complete with bodies, 
were manufactured, out of which 248 
trucks have been delivered. As re
gards tractors, 41 D-120 and 36 D-80 
types have already been delivered to 
the Army and Dandakaranya autho
rities.

(b) Balancing Plant costing Ra. 
1-80 lakhs for the Truck project and 
Rs. 14*94 lakhs for the Tractor pro
ject has so far been ordered, out of 
which the anticipated expenditure dur.

' ing the current year for both the pro
jects is assessed at Rs. 11*20 lakhs 
only.

Further plant and machinery re
quired for these projects will be 
ordered shortly.
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Shri Kaghuramaiah: I shall first
deal with tractors. We have various 
demands from the Army, from the 
Dandakaranya project and from the 
Rajasthan canal project. For D-120 
tractors, the army requirements are 
55; for D-42, army requirements are 
74, Dandakaranya project 16; Rajas
than canal 10; for D-50.........

Mr. Speaker: We do not want such 
details. What 4s the total that is re
quired? The hon. Member evidently 
thinks in terms of requirements for 
non-official use—other than defen oe. 
That is exactly what he means.
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The Minister of Defence (Shri 
Krishna Menoa>: I have submitted 
repeatedly that the ordnance facto
ries under the present arrangements 
cannot manufacture on speculation. 
They are allowed only to manufac
ture, even for the Army, after the 
indent is placed upon them. So, if 
private party or any Gov
ernment department requires 
them, they rtrve to indicate to us, and 
if the foreign exchange is cleared, the 
ordnance factories will manufacture 
them,

Seth Govind Das: As far as the
Ordnance Factory at Khameria is con- 
cerned, are any trucks and tractors 
being made there also; if so, how 
much of the requirements is being 
met by it?

Shri Krishna Menon: I think no 
vehicles are manufactured at Kha- 
meria.

gbri Vidya Charan Shakla: In reply 
to a question in the last session, the 
hon. Minister stated that according to 
the graduated programme, 90 per cent 
of the components of these trucks and 
tractors would be made in India with
in five years, and the balance 10 per 
eent, because of its complicated na
ture, would not be made here. I want 
to know by what time this 10 per 
cent will be manufactured in India, 
and whether there are any patent 
hurdles in manufacturing those parts 
in our country.

Shri Krishna Menon: These are all 
conservative estimates. We would 
like to exceed them. Five years is a 
long time. It is very difficult to say 
what developments will take place in 
the country, and whether some of 
this equipment will be of the type we 
Bre using now.

Shri Vldya Charan Shakla: I wanted 
to know........

Hr. Speaker: Shri Banerjee. Let us 
be satisfied with 90 per aent. first.

Shri 8. M. Banerjee; i  want to 
know whether with the present speed 
t f manufacture of truefct and tractors

in the ordnance factories, the Defence 
Ministry will be able to cope with all 
the requirements of the army from 
year to year for trucks and tractors; 
if so, after how many years?

Shri Krishna Menon: At the present 
moment, the manufacture is confined 
to certain types; the arrangements 
are confined to certain types of vehi
cles. So far as the army’s require
ments are concerned, we will be able 
to meet all present and anticipated re
quirements provided material is avail
able.

Dr. Ram Subhag Singh: The hon. 
Minister mentioned about the guppty 
of these trucks to Dandakaranya. May 
I know whether these trucks, each of 
which weighs about three tons, are 
useful in Dandakaranya and other 
hilly areas; if not, whether there is 
any proposal to manufacture trucks 
weighing about one ton which may be 
useful in all the hilly areas?

Shri Krishna Menon: We said noth
ing about the supply of trucks to 
Dandakaranya.

Dr. Ram Subhag Singh: But today 
there was mention about Dandakara
nya. What did they say, let me 
know?

Mr. Speaker: He said about the
tractors. The question relates to both 
trucks and tractors. Tractors are 
manufactured for Dandakaranya, not 
trucks.

Dr. Ram Subhag Singh: I want to 
know whether there is any proposal 
to manufacture trucks of about one 
ton weight which may be useful in 
the hilly areas.

Mr. Speaker: That is hypothetical-. 
All that he said was that no trucks 
are manufactured for Dandakaranya, 
only tractors are being manufactured.

Dr. Ram Snbh&r Singfa: The point 
is whether there is any proposal to 
manufacture light trucks which may 
be useful in the hilly areas?
. Mr. Speaker: Hon. Member* must 
follow the answers. The hen. Minister
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has said that they do not manufacture 
any thing unless orders are placed
either by the army or by any of the 
civil authorities; after receipt of that, 
they consider. He is not manufactur
ing any for Dandakaranya. Therefore, 
there is no good making any propo
sal, when they themselves do not take 
the Initiative in the matter.

Shri Vidya Charan Shnkla: On the
previous occasion Shri Peroze Gandhi
raised this question that unless the 
private parties or the Government de
partments placed an indent on the 
ordnance factories, they do not manu
facture, and the Government depart
ments cannot place an indent on the 
ordnance factories unless they are 
manufacturing that type of equip
ment. The hon. Minister replied then 
saying that they were examining the 
position and that they wanted to re
concile the position. I want to know 
what has happened to that examina
tion?

Shri Krishna Menon: We are still 
examining it.

Dr. Ram Subhag Singh: How long
will they go on examining?

Shri Feroze Gandhi: May I know
whether Government have considered 
or are considering releasing a part of
the trucks manufactured for civilian 
use, considering the fact that at pre
sent it is impossible to buy a truck 
chassis in the market unless one is 
Willing to pay Rs. 5,000 to Rs. 6,000 
more than the actual price?

Shri Krishna Menon: I answered
that question before. If the indent is 
placed on the ordnance factories and 
there is a certain foreign exchange
component of it and the indenting 
party produces the foreign exchange,
the ordnance factories under the pre
sent rules can supply them.

Mr. Speaker: Next question.

*f
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Mr. Spanker: I have gone on to the 

next <|u««Uon.

*"<<<«■« ingtttste of Technology, 
S h in cy w

Shri S. C. Samanta:
Shri Subodh Hansda:

*973. V Shri Ram Krishan Gupta: 
j Shri S. M. Banerjee:

Shri Panigrahl:
Will the Minister of Scientific Re

search and Cultural Affairs be pleas
ed to refer to the reply given to
Starred Question No. 816 on 27th 
August, 1959 and state:

(a) whether Government have con
sidered the report submitted by the 
Reviewing Committee appointed to
review the working and development
of the Indian Institute of Technology,
Kharagpur; and

(b) if so, the result thereof?
The Minister of Scientific Research 

and Cultural Affairs (Shri Homayun
Kabir): (a) No, Sir. Comments of
the Board of Governors of the Insti
tute are awaited.

(b) Does not arise.
Shri S. C. Samanta: May -1 know

when this reviewing committee was 
set up and whether a time-limit was 
fixed for the submission of its Teport?

Shri Humayun Kabir: The review
ing committee was set up in early
1959 and it has submitted its report.
It is the Board of Governors whose 
report is now awaited.

Shri S. C. Samanta: May I know
what led to the constitution of this 
reviewing committee?

Shri Humayun Kabir: The constitu
tion of the reviewing committee ia In 
accordance with our usual practice
that in the case of the larger national
institutions we review their work
after about five years or so.

Shri S. M. Banerjee: I want to
know whether this particular com
mittee has also reviewed the question
of the development of the Northern 
Higher Technological Institute at 
Kanpur, and if so, w h* is their report?




